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Date:J}”‘October, 2022

Subject: “Clarification with respect to application for vegan logo endorsement”-reg.

Reference is drawn to FSS (Vegan Foods) Regulations, 2022 that has been Gazette

notified on 10" June, 2022 and came in force w.e.f. its publication in the official Gazette.

2. FSSALI as per the sub-regulation 5(2) of FSS (Vegan Foods) Regulations, 2022 issued
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“Guidelines dated 25" July, 2022 for submission of applications for endorsement of
vegan logo and formats” for the approval from the Authority. Upon approval of the
application, the Food Business Operators are eligible to use the vegan logo.

3. In view of the above, FSSALI is in receipt of the applications for vegan logo endorsement
from various Food business operators. It is observed that, the FBO’s are applying for
endorsement of vegan logo for multiple variants of the same product and two or more
different products under single application.

4. In this regard, it is to clarify that in both the above cases i.e same product with multiple
variants and two or more different products, a separate application for each variant/different
products needs to be submitted and the same will not be considered under single application.

5. Further, the payment also needs to be done separately with each application.

6. This issues with the approval of Competent Authority.
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To Reason: Approved
All Food Safety Commissioners

All Central Designated Officers, FSSA]
All Authorized Officers, FSSAI
CITO, FSSAI with a request to upload on FSSA] website.,
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Copy for Information to:
1. PPS to Chairperson, FSSAI
2. PSto CEO, FSSAI
3. All Directors, FSSA



